12/3/2018

Sixteenth Loksabha

an>

Title: Papers laid on the Table of the House by Ministers/Members.

THE MINISTER OF STATE OF THE MINISTRY OF YOUTH AFFAIRS AND SPORTS AND
MINISTER OF STATE IN THE MINISTRY OF INFORMATION AND BROADCASTING (COL.
RAJYAVARDHAN RATHORE (RETD.)): I beg to lay on the Table:- (1) (i) A copy of the Annual
Report (Hindi and English versions) of the Press Council of India, New Delhi, for the year 2016-2017,
along with Audited Accounts.

(i1) A copy of the Review (Hindi and English versions) by the Government of the working of the Press
Council of India, New Delhi, for the year 2016-2017.

[Placed in Library, See No. LT 8154/16/17]

(2) (1) A copy of the Annual Report (Hindi and English versions) of the Prasar Bharati, New Delhi, for
the year 2016-2017.

(i1) A copy of the Annual Accounts of the Prasar Bharati, New Delhi, for the year 2016-2017, together
with Audit Report thereon.

(111) A copy of the Review (Hindi and English versions) by the Government of the working of the Prasar
Bharati, New Delhi, for the year 2016-2017.

[Placed in Library, See No. LT 8155/16/17]

(3) A copy each of the following papers (Hindi and English versions) under sub-section (1) of Section
394 of the Companies Act, 2013:-

(1) Review by the Government of the working of the Broadcast Engineering Consultants India Limited,
Noida, for the year 2016-2017.

(i1) Annual Report of the Broadcast Engineering Consultants India Limited, Noida, for the year 2016-

2017, alongwith Audited Accounts and comments of the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 8156/16/17]
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(4) A copy of the Memorandum of Understanding (Hindi and English versions) between the Broadcast
Engineering Consultants India Limited and the Ministry of Information and Broadcasting for the year
2017-2018.

[Placed in Library, See No. LT 8157/16/17]

(5) (1) A copy of the Annual Report (Hindi and English versions) of the Lakshmibai National Institute
of Physical Education, Gwalior, for the year 2016-2017, alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the Government of the working of the
Lakshmibai National Institute of Physical Education, Gwalior, for the year 2016-2017.

[Placed in Library, See No. LT 8158/16/17]

(6) A copy of the Notification No. G.S.R.357(E) (Hindi and English versions) published in Gazette of
India dated 13th April, 2017 making certain amendments in the Cinematograph (Certification) Rules,
1983 under sub-section (3) of Section 8 of the Cinematograph Act, 1952.

[Placed in Library, See No. LT 8159/16/17]

(7) A copy of the Prasar Bharati (Broadcasting Corporation of India) Stenographer Posts Recruitment
Regulations, 2017 (Hindi and English versions) published in Notification No. N-10/13/2013-PPC in
Gazette of India dated 7th December, 2017 under Section 34 of the Prasar Bharati (Broadcasting
Corporation of India) Act, 1990.

[Placed in Library, See No. LT 8160/16/17]

THE MINISTER OF STATE OF THE MINISTRY OF POWER AND MINISTER OF STATE OF THE
MINISTRY OF NEW AND RENEWABLE ENERGY (SHRI R.K. SINGH): I beg to lay on the Table:-

(1) A copy each of the following papers (Hindi and English versions) under sub-section (1) of Section
394 of the Companies Act, 2013:-
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(a) (1) Review by the Government of the working of the NHDC Limited, Bhopal, for the year 2016-
2017.

(i1) Annual Report of the NHDC Limited, Bhopal, for the year 2016-2017, along with Audited Accounts

and comments of the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 8161/16/17]

(b) (1) Review by the Government of the working of the THDC India Limited, Rishikesh, for the year
2016-2017.

(i1) Annual Report of the THDC India Limited, Rishikesh, for the year 2016-2017, alongwith Audited
Accounts and comments of the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 8162/16/17]

(c) (1) Review by the Government of the working of the Indian Renewable Energy Development
Agency Limited, New Delhi, for the year 2016-2017.

(11) Annual Report of the Indian Renewable Energy Development Agency Limited, New Delhi, for the
year 2016-2017, along with Audited Accounts and comments of the Comptroller and Auditor General

thereon.

[Placed in Library, See No. LT 8163/16/17]

(2) (1) A copy of the Annual Report (Hindi and English versions) of the Central Electricity Regulatory
Commission, New Delhi, for the year 2016-2017, along with Audited Accounts.

(11) A copy of the Review (Hindi and English versions) by the Government of the working of the
Central Electricity Regulatory Commission, New Delhi, for the year 2016-2017.

[Placed in Library, See No. LT 8164/16/17]

(3) A copy each of the following papers (Hindi and English versions):-
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(1) Memorandum of Understanding between the Power System Operation Corporation Limited and the
Ministry of Power for the year 2017-2018.

[Placed in Library, See No. LT 8165/16/17]

(i1)) Memorandum of Understanding between the Power Grid Corporation of India Limited and the
Ministry of Power for the year 2017-2018.

[Placed in Library, See No. LT 8166/16/17]

(4) A copy of the Annual Accounts (Hindi and English versions) of the Joint Electricity Regulatory
Commission for the states of Manipur and Mizoram, Aizawl, for the years 2007-2008 to 2012-2013,
together with Audit Report thereon.

(5) Statement (Hindi1 and English versions) showing reasons for delay in laying the papers mentioned at
(4) above.

[Placed in Library, See No. LT 8167/16/17]

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE AND MINISTER OF STATE IN
THE MINISTRY OF SHIPPING (SHRI PON RADHAKRISHNAN): I beg to lay on the Table:-

(1) A copy each of the following papers (Hindi and English versions) under sub-section (1) of Section
394 of the Companies Act, 2013:-

(1) Review by the Government of the working of the Dredging Corporation of India Limited,
Visakhapatnam, for the year 2016-2017.

(11) Annual Report of the Dredging Corporation of India Limited, Visakhapatnam, for the year 2016-

2017, alongwith Audited Accounts and comments of the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 8168/16/17]

(2) A copy of the Annual Accounts (Hindi and English versions) of the

Tariff Authority for Major Ports, Mumbai, for the year 2016-2017, together with Audit Report thereon.
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[Placed in Library, See No. LT 8169/16/17]

(3) A copy each of the following Notifications (Hindi and English versions) under sub-section (4) of
Section 124 of the Major Port Trusts Act, 1963:-

(1) G.S.R.1502(E) published in Gazette of India dated 11th December, 2017 approving the Jawaharlal
Nehru Port Trust Employees (Recruitment, Seniority and Promotion)(Amendment) Regulations, 2017.

(11) G.S.R.1503(E) published in Gazette of India dated 11" December, 2017 containing corrigendum to
the Notification No. G.S.R.153(E) dated 8th February, 2016.

[Placed in Library, See No. LT 8170/16/17]

yeftor faey waTer ® wsg WA (ot I PUTE UIeq) - Teledn, § Fufeied o3 9yt ved W

Gdg: -
(1) (TH) HRd Fd ASageyd WSS, 718 faedl & auM 2016-17 & aifofe
gfddes &1 T Ufd (3=al qur sl AxBRon) aul AETORIEd o |
@ YURd T AZadiggy BISSYH, 7% faedi & auM 2016-17 &
BB B WHR gRT GHIET DI TP ufd (Rt T 3ish eI |

[Placed in Library, See No. LT 8171/16/17]

J&H, 9Y MY HegH I HATag § 3wy wAt (o eRvurE <erd): meean, A Fufafad o awn

Ued IR IGAT§ -

(1)  TF AR @A (g R e sifafaad, 1957 & URT 28 B IU-URT (1) P fa¥id
fafRaa siftgae ®f te-Ud ufd (3=l T i3Sl T¥hu) -

() WS () F=ny= Faw, 2017 S 30 9a%R, 2017 & URd & A0 T GG
TR 1B, 1469 (31) H TRTRIT gT |

@) WLHLIA. 1325 (3) Sl 24 TR, 2017 F HRA P Ao0F H UHIRd gT Y qul
% g1 @ ok @S (e SR fafame) ifafFTm, 1957 Pt URT 4 B SUURT (1) F TR
Rge & yarerrd Ao snfeen afHn HroRkeE faftes ok I ufdw dme firRa Saaude
Ts & HURe & fergfd frar g |
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[Placed in Library, See No. LT 8172/16/17]

)  HUA ARTH, 2013 Pt URT 394 B JU-UYRT (Th) & iAfd Fuf@ag = &t th-tsh
gfa (&=t I 3iUSh T -

UH) RmdM HIR S, HIADIA & JUHE 2016-17 & HRIDRUT B
WDHR GRI FHIET Bl Tb Ui |

@ REwH $R fAACS, HidewTdr & 9UH 2016-17 BT aifie Ufdded, demasiféd ae
TUT 31 R Fdad-Ageaiies &1 fewfomil

[Placed in Library, See No. LT 8173/16/17]

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI JAYANT SINHA): 1
beg to lay on the Table:-

(1) (1) A copy of the Annual Report (Hindi and English versions) of the Airports Authority of India,
New Delhi, for the year 2016-2017, along with Audited Accounts.

(11) Statement regarding Review (Hindi and English versions) by the Government of the working of the
Airports Authority of India, New Delhi, for the year 2016-2017.

[Placed in Library, See No. LT 8174/16/17]

(2) (1) A copy of the Annual Report (Hindi and English versions) of the Aero Club of India, New Delhi,
for the year 2016-2017, along with Audited Accounts.

(i1) Statement regarding Review (Hindi and English versions) by the Government of the working of the
Aero Club of India, New Delhi, for the year 2016-2017.

[Placed in Library, See No. LT 8175/16/17]

(3) A copy of the Aircraft (Investigation of Accidents and Incidents) Rules, 2017 (Hindi and English
versions) published in Notification No. G.S.R.1011(E) in Gazette of India dated 11th August, 2017
under Section 14A of the Aircraft Act, 1934.

[Placed in Library, See No. LT 8176/16/17]
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(4) A copy of the Airports Authority of India (Management of Airports) Amendment Regulations, 2017
(Hindi and English versions) published in Notification No. AAI/PERS/EDPA/Reg/2002 in Gazette of
India dated 26th July, 2017 under Section 43 of the Airports Authority of India Act, 1994.

[Placed in Library, See No. LT 8177/16/17]

THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS AND
MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES, RIVER DEVELOPMENT
AND GANGA REJUVENATION (SHRI ARJUN RAM MEGHWAL): I beg to lay on the Table:-

(1) (1) A copy of the Annual Report (Hindi and English versions) of the Polavaram Project Authority,
Hyderabad, for the year 2015-2016, along with Audited Accounts.

(i1) A copy of the Review (Hindi and English versions) by the Government of the working of the
Polavaram Project Authority, Hyderabad, for the year 2015-2016.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at
(1) above.

[Placed in Library, See No. LT 8178/16/17]

¥ HATed H ey WA (ot oo eve) - Heiean, W RfURed v 9y ved RIWAT§ -

(1) (UH) ST e TSI R THIRIIRH, HIAHIdl & auE 2016-
2017 & JTMeIe Ufde &1 Ue Ufd (fewal auT Suiell W)
qYT AETRIfEd T |

@) ST S¢ S o Nd THIRMURH, SIdwidl & duM 2016-
2017 P HRIERV Bt DR GRT THIET B TP Ufd (o=t a1

S HHT) |

[Placed in Library, See No. LT 8179/16/17]

(2) (@H) UGRAH SIAUHc U8 THUIC UHIRM SN, Has & auE

2016-2017 & dIfUie Ufdded & T ufd (@< qur 3
HEH0T) qUT ATaRIed o |
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@

(3) (TP)

(4) (UP)

JTeRTH SaaUHe U8 TR THIRH HRefid, Has & auMd
2016-2017 &P PRIBI B! DR gRT JHIeT B Th Ufd
EAGBIEP RIS

[Placed in Library, See No. LT 8180/16/17]

TIRT TRIUIE UAIYH ISR, 73 faweft & 90 2016-2017
& gIftie ufddes &1 T ufd (et auT 3o WX aut
SRATORIférd ok |
TS TIUIE THIRH SR, 75 faeeit & aue 2016-2017
& BRI B WPHR gRT JHE $I U Ui (@<l adr
ST HEHRN) |

[Placed in Library, See No. LT 8181/16/17]
3EHCIETG CqICISd SS ol Nud THIRIUIM, 3gHGIEIG &
aUE 20162017 & aIflie UfddeT & T ufd (@< aur
SIS TIBHRT) JYUT SRATARNaId T |
3GHGIEIG CHUCIRd SSX ol Y THIRIURH, 3EHGEIG &
UM 2016-2017 P BBV Bl TXHR gRT GHI&T BT Uh Ul
(=<1 quT 3T WXHR) |

[Placed in Library, See No. LT 8182/16/17]

(3) (K»)

@

(6) (UP)

AeA sfear cogersd Rad tailReeE, miviaEe & auE
2016-2017 & GIOIF Ufdded &I T Ufa (B aur s
TEHI0T) TUT ETaRIerd g |

I sfear cogersa Rad waiRmuwE, misaree & 9
2016-2017 & PRGN B WBHR gRT JHI&T B! TH Ufd
(=<t T SRh X |

[Placed in Library, See No. LT 8183/16/17]

I Tqersd R THIRIERH, Ha%‘%aﬁﬁzolézonéi
aiftie ufdded & U Ufd (=l qur el Twavun) aur
TR o |

817



12/3/2018

@ IS Coersd o THIRTE, Heg & 9l 20162017 &
PRIBI Bt WHR gRT GHIAT BT T ufd (Rt aur 3Rksht
IHN) |
[Placed in Library, See No. LT 8184/16/17]
(7) (@) FA-AS THersd Rud THIRIIRH, IR & UM 2016-2017 &
aiiifes ufcde ot e ufa (@< qur e Txpron) aur
SRaTaRifEd o |
@ -7 TRIeTsd R TN, IRd & auld 2016-2017 &
HTIDHRUN B WBR GRT THIET BT T ufd (Fg=at qur sl
TIHT) |

[Placed in Library, See No. LT 8185/16/17]
(8) (TH) mug%m%aﬂfrgaﬁﬂ?fqﬁfﬁr@ﬁ PR & qUE
2016-2017 & TIPS Ufdde &t T ufd (@< qur sish
HEH0T) qUT STATaRIferd g |
@ I3y e couega Rud THiReH, $IaWe & aud
2016-2017 & PRSIV B WBHR gRT JHI&T B! TH Ufd
(=<t quT Sl Hxm) |

[Placed in Library, See No. LT 8186/16/17]
9) (@) Ridfes tg o e e Rad waifteem, 48 & aUM
2016-2017 & dIfie Ufdded &t Us ufd (=< aur s
XHN) FUT ETURIferd o |
@) I3y If$ar couema Rud TOReE, dase aud 2016-
2017 & HTAGIVN Bl IWHR GRT GHIET ot T ufd (Rl
YT ST B |

[Placed in Library, See No. LT 8187/16/17]

(10) SIC HIURRE 3T 3T faffes iR avd HATT & Ae qu 2017-2018 & folT §T
AT 1 &1 Teb Ufcl(fR=dt aur sidlefl dehvun) |

[Placed in Library, See No. LT 8188/16/17]
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(11) (Up)

@

(12) (Up)

FHIcd CaICIZR TaUIC UARM IR, Has & duM 2016-
2017 & aiftfe ufdded ot T ufd (B=t qur SRIGh Hwaprm)
qYT TR o |

PIe- cRICIS TaUIe YHIRH HIIRTA, Has & dud 2016-
2017 & BBV B TRHR GRT JHI&T B Th ufd (el T
3T HeemRn) |

[Placed in Library, See No. LT 8189/16/17]
Rigfew TS WH R THUc JHIRM HI3RId, Hag &
UM 2016-2017 P TP Uide &I U Ufd (el quT 3fTisi
HEHT) TUT TGO e g |
Ridfesr TS WH R THUc JHIRM HISRId, Has &
UM 2016-2017 B BB DI RDBR GRT IHIT BT Th Ufd
(fR=at T 3Gl TThru) |

[Placed in Library, See No. LT 8190/16/17]

(13) ST ST, 2013 BT YRT 394 B SU-YRT (Th) & Sfdid Fofaied wHi 1 th-e
ufd (%'_QP[H?-IT TSt WT)-::;::_

(P)(TP)
@

(G)(UP)

(TN(UeP)

959 S U UaUIC fAfHcs, HIddmldl & auld 2016-2017 &
BHRIBRT

P PR gRT HIET P TP Ufd |

T899 US TRUIC fIfHes, diddmidl & au 2016-2017 BT

gftfe wfdded, dw@mRifed a@ dur 39 W -
TeTaEIRig® ot fewforT |

[Placed in lerary See No. LT 8191/16/17]

S HIURTH Wgﬁ{m%ﬁﬁlﬁg PIABTA &b dUH 2016-2017
D BB DI THR GRT GHIE D1 Teh Ul |

S PHURRHE 3% sfedl fiffcs,, diaedl & aulE 2016-
2017 1 a1fefe Ufdden, aamaiféa a quT 39 R HdFe-
Held@uRIed &1 fewforT |

[Placed in Library, See No. LT 8192/16/17]
%ﬁwgﬁmaﬁhﬂﬁﬁ% Wﬁ?wﬁaﬂmﬁ@fa‘?
$20162017$Wﬁwmmﬂ&ﬂaﬁw

|
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@n fofewr Efsar HuReE fafies, FAWR SR ST TRl &
U 2016-2017 BT aIftid ufdded, A@Masiféd o aar 39
R Faas-AgTaRaTaRies &1 fewfor |

[Placed in Library, See No. LT 8193/16/17]

(U)(UH) Hied sswmﬁﬁﬁﬁﬁs{mg%mﬁﬁ%@ H%ﬁﬁ?r%aﬁfﬂ
2016-2017 & BTG B TRBR gRT THET F T U

@) Plc SSK IS HIURIE MH &fsar fafties, 75 facwi & auE
2016-2017 &1 aTAfe Ufdded, SRR o duT 39 W
fa®-AgTaraTRied & fewfor |

[Placed in Library, See No. LT 8194/16/17]
SHRI BHARTRUHARI MAHTAB (CUTTACK): Madam, Speaker, Polavaram Project issue is a very

serious issue.. ... (Interruptions)
HON. SPEAKER: It 1s an Annual Report. How can you say anything now?
.. (Interruptions)
HON. SPEAKER: Not like this. Nothing will go on record.
...(Interruptions)... *

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND HIGHWAYS,
MINISTER OF STATE IN THE MINISTRY OF SHIPPING AND MINISTER OF STATE IN THE
MINISTRY OF CHEMICALS AND FERTILIZERS (SHRI MANSUKH L. MANDAVIYA): I beg to
lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions) of the Indian Academy of Highway
Engineers, Noida, for the year 2016-2017, alongwith Audited Accounts.

(1) A copy of the Review (Hindi and English versions) by the Government of the working of the Indian
Academy of Highway Engineers, Noida, for the year 2016-2017.

[Placed in Library, See No. LT 8195/16/17]
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(2) A copy each of the following papers (Hindi and English versions) under sub-section (1) of Section
394 of the Companies Act, 2013:-

(i) Review by the Government of the working of the National Highways and Infrastructure
Development Corporation Limited, New Delhi, for the year 2016-2017.

(11) Annual Report of the National Highways and Infrastructure Development Corporation Limited,
New Delhi, for the year 2016-2017, alongwith Audited Accounts and comments of the Comptroller and
Auditor General thereon.

[Placed in Library, See No. LT 8196/16/17]

(3) A copy each of the following Notifications (Hindi and English versions) under Section 10 of the
National Highways Act, 1956 :-

(1) S.0.2219(E) published in Gazette of India dated 14th July, 2017, making certain amendments in the
Notification No. S.0.1096(E) dated 4th August, 2005.

(i1) S.0.2221(E) published in Gazette of India dated 14th July, 2017 making certain amendments in the
Notification No. S.0.1096(E) dated 4th August, 2005.

(iii) S.0.2222(E) published in Gazette of India dated 14th July, 2017 entrusting the stretches, mentioned
therein, of National Highway No. 848 to National Highway Authority of India in the State of
Mabharashtra.

(iv) S.0.2223(E) published in Gazette of India dated 14th July, 2017 entrusting the stretches, mentioned
therein, of National Highway No. 8E to National Highway Authority of India in the State of Gujarat.

(v) S.0.2224(E) published in Gazette of India dated 14th July, 2017 making certain amendments in the
Notification No. S.0.1096(E) dated 4th August, 2005.

(vi) S.0.2289(E) published in Gazette of India dated 21st July, 2017 entrusting the stretches, mentioned
therein, of new National Highway No. 15 to National Highway Authority of India in the State of
Rajasthan.

(vii) S.0.2290(E) published in Gazette of India dated 215! July, 2017, making certain amendments in the
Notification No. S.0.1096(E) dated 4th August, 2005.

(viii) S.0.2291(E) published in Gazette of India dated 215! July, 2017 making certain amendments in the
Notification No. S.0.689(E) dated 4th April, 2011.
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(ix) S.0.2428(E) published in Gazette of India dated 15t August, 2017, making certain amendments in
the Notification No. S.0.1096(E) dated 4th August, 2005.

(x) S.0.2429(E) published in Gazette of India dated 1% August, 2017 entrusting the stretches,
mentioned therein, of new National Highway Nos. 7, 97 and 23A to National Highway Authority of
India in the State of Uttar Pradesh.

(xi) S.0.2481(E) published in Gazette of India dated 4th August, 2017 entrusting the stretches of
National Highway No. 58 in the State of Uttarakhand to National Highways & Infrastructure
Development Corporation Limited.

(xi1) S.0.2482(E) published in Gazette of India dated 4th August, 2017 entrusting the stretches of
National Highway No. 58 in the State of Uttarakhand to the Border Road Organisation.

(x111) S.0.2572(E) published in Gazette of India dated 11th August, 2017 making certain amendments
in the Notification No. S.0.1096(E) dated 4th August, 2005.

(xiv) S.0.2573(E) published in Gazette of India dated 11th August, 2017 entrusting the stretches,
mentioned therein, of new National Highway Nos., mentioned therein, to National Highway Authority
of India in the State of Telangana.

(xv) S.0.2574(E) published in Gazette of India dated 11th August, 2017, making certain amendments in
the Notification No. S.0.1096(E) dated 4th August, 2005.

(xvi) S.0.2575(E) published in Gazette of India dated 11th August, 2017 entrusting the stretches,
mentioned therein, of new National Highway No. 31D to National Highway Authority of India in the
State of West Bengal.

(xvii) S.0.2530(E) published in Gazette of India dated 9th August, 2017 entrusting the stretches,
mentioned therein, of new National Highway Nos., mentioned therein, to National Highway Authority
of India in the

State of Bihar.

(xvii1) S.0.2531(E) published in Gazette of India dated gth August, 2017 making certain amendments in
the Notification No. S.0.1096(E) dated 4th August, 2005.

(xix) S.0.2861(E) published in Gazette of India dated 1st September, 2017, making certain
amendments in the Notification No. S.0.1096(E) dated 4th August, 2005.
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(xx) S.0.2862(E) published in Gazette of India dated 15! September, 2017 entrusting the stretches,
mentioned therein, of new National Highway Nos., mentioned therein, to National Highway Authority
of India in the State of Telangana.

(xxi) S.0.2863(E) published in Gazette of India dated 15t September, 2017 entrusting the stretches,
mentioned therein, of new National Highway No. 148B to National Highway Authority of India in the
State of Haryana.

(xxii) S.0.2864(E) published in Gazette of India dated 15 September, 2017, making certain
amendments in the Notification No. S.0.1096(E) dated 4th August, 2005.

(xxiii) S.0.2865(E) published in Gazette of India dated 15 September, 2017, making certain
amendments in the Notification No. S.0.1096(E) dated 4th August, 2005.

(xxiv) S.0.2866(E) published in Gazette of India dated 15! September, 2017 making certain
amendments in the Notification No. S.0.581(E) dated 21st June, 2001.

(xxv) S.0.2867(E) published in Gazette of India dated 15! September, 2017 making certain amendments
in the Notification No. S.0.689(E) dated 4th April, 2011.

(xxvi) S.0.3096(E) published in Gazette of India dated 22nd September, 2017 entrusting the stretches,
mentioned therein, of new National Highway No. 222 to National Highway Authority of India in the
State of Maharashtra.

(xxvii) S.0.3097(E) published in Gazette of India dated 22nd September, 2017, making certain
amendments in the Notification No. S.0.1096(E) dated 4th August, 2005.

(xxviii) S.0.3200(E) published in Gazette of India dated 29" September, 2017, making certain
amendments in the Notification No. S.0.1096(E) dated 4th August, 2005.

(xxix) S.0.3201(E) published in Gazette of India dated 29th September, 2017, making certain
amendments in the Notification No. S.0.1096(E) dated 4th August, 2005.

(xxx) S.0.3202(E) published in Gazette of India dated 20th September, 2017 entrusting the stretches,
mentioned therein, of new National Highway No. 150 (New NH. 202) to National Highway Authority
of India in the State of Manipur.

(xxx1) S.0.3203(E) published in Gazette of India dated 29th September, 2017, making certain
amendments in the Notification No. S.0.450(E) dated 15th February, 2017.
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(xxxii) S.0.3204(E) published in Gazette of India dated 29th September, 2017, making certain
amendments in the Notification No. S.0.689(E) dated 4th April, 2011.

(xxx111) S.0.3318(E) published in Gazette of India dated 20th September, 2017, making certain
amendments in the Notification No. S.0.1096(E) dated 4th August, 2005.

(xxx1v) S.0.3320(E) published in Gazette of India dated 20th September, 2017 entrusting the stretches,
mentioned therein, of new National Highway Nos. 136, 179A and 544H to National Highway Authority
of India in the State of Tamil Nadu.

(xxxv)S.0.3492(E) published in Gazette of India dated 315 October, 2017 entrusting the stretches,
mentioned therein, of new National Highway No. 16 to National Highway Authority of India in the
State of Andhra Pradesh.

(xxxvi) S.0.3493(E) published in Gazette of India dated 31%' October, 2017, making certain
amendments in the Notification No. S.0.1096(E) dated 4th August, 2005.

(xxxvii) S.0.3558(E) published in Gazette of India dated 7th November, 2017 making certain
amendments in the Notification No. S.0.1096(E) dated 4th August, 2005.

(xxxviii) S.0.3559(E) published in Gazette of India dated 7th November, 2017 entrusting the stretches,
mentioned therein, of new National Highway No. 361 to National Highway Authority of India in the
State of Maharashtra.

(xxxix) S.0.2162(E) published in Gazette of India dated 7 July, 2017, regarding rates of fees to be

recovered from the users of National Highway Nos., mentioned therein, in the State of Rajasthan.

(xI) S.0.2271(E) published in Gazette of India dated 20th July, 2017, regarding rates of fees to be

recovered from the users of National Highway Nos., mentioned therein, in the State of Madhya Pradesh.

(x11) S.0.2272(E) published in Gazette of India dated 20th July, 2017, regarding rates of fees to be
recovered from the users of National Highway No. 79 (NasirababdChittorgarh) in the State of
Rajasthan.

(xlii) S.0.2341(E) published in Gazette of India dated 26th July, 2017, regarding rates of fees to be
recovered from the users of National Highway No. 41 (Kolaghat to Haldia Section) in the State of West
Bengal.

(xlii1) S.0.2342(E) published in Gazette of India dated 26th July, 2017, regarding rates of fees to be

recovered from the users of National Highway Nos., mentioned therein, in the State of Tamil Nadu.
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(x1iv) S.0.2358(E) published in Gazette of India dated 27th July, 2017, making certain amendments in
the Notification No. S.0. 3248(E) dated 25th October, 2013.

(xlv) S.0.2463(E) published in Gazette of India dated 34 August, 2017, regarding rates of fees to be
recovered from the users of National Highway No. 10 (HisarDabwali Section) in the State of Haryana.

(xIvi) S.0.2464(E) published in Gazette of India dated 3™ August, 2017, regarding rates of fees to be
recovered from the users of National Highway No. 565 (Markapuram to Vaggampalle Section) in the
State of Andhra Pradesh.

(xlvii) S.0.2563(E) published in Gazette of India dated 10! August, 2017, regarding rates of fees to be

recovered from the users of National Highway No. 8D (JetpurSomnath Section) in the State of Gujarat.

(xIviir) S.0.2564(E) published in Gazette of India dated 1oth August, 2017, regarding rates of fees to be

recovered from the users of National Highway No. 10 (HisarDabwali Section ) in the State of Haryana.

(x1ix) S.0.2565(E) published in Gazette of India dated 1oth August, 2017, regarding rates of fees to be
recovered from the users of National Highway No. 8 (Ahmedabad-Gujarat/Maharashtra Border Section)
in the State of Gujarat.

(1) S.0.2786(E) published in Gazette of India dated 25th August, 2017, regarding rates of fees to be
recovered from the users of National Highway No. 114 (JodhpurPokaran Section) in the State of
Rajasthan.

(li) S.0.2787(E) published in Gazette of India dated 25™ August, 2017, regarding rates of fees to be

recovered from the users of National Highway No. 226 in the State of Tamil Nadu.

(111) S.0.2925(E) published in Gazette of India dated sth September, 2017, regarding rates of fees to be
recovered from the users of National Highway No. 65 in the State of Haryana.

(li1) S.0.3128(E) published in Gazette of India dated 26th September, 2017, regarding rates of fees to
be recovered from the users of National Highway No. 23 (Chas-Ramgarh) in the State of Jharkhand.

(liv) S.0.3306(E) published in Gazette of India dated 13th October, 2017, regarding rates of fees to be
recovered from the users of National Highway No. 719 (BarwaAdda-Panagarh) in the State of
Jharkhand.

(Iv) S.0.3549(E) published in Gazette of India dated 8th November, 2017, regarding rates of fees to be
recovered from the users of National Highway No. 3 (Gwalior-Dewas-Rau via Indore Bypass Section)
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in the
State of Madhya Pradesh.

(Ivi) Notification No. H-25011/04/2010-P&P (Toll) Vol.VI published in Gazette of India dated 8th
November, 2017, regarding specification for FASTags.

(Ivii) S.0.3700(E) published in Gazette of India dated 21%' November, 2017, making certain
amendments in the Notification No. S.0.3158(E) dated 24th November, 2015.

(Iviir) S.O.1192(E) to S.0.1196(E) published in Gazette of India dated 17th April, 2017, regarding

acquisition of land for building, maintenance, management and operation of different stretches of
National Highway No. 11B (Lalsot-Karaulti Section) in the State of Rajasthan.

(lix) S.0.3015(E) and S.0.3016(E) published in Gazette of India dated 13th September, 2017, regarding
acquisition of land for building, maintenance, management and operation of different stretches of
National Highway No. 30A (FathuaHarnaut-Barh Section) in the State of Bihar.

(Ix) S.0.3277(E) published in Gazette of India dated 10™ October, 2017, regarding acquisition of land
for building, maintenance, management and operation of National Highway No. 82 (Gaya-Hisua-
RajgirBiharsharif Section) in the State of Bihar.

(4) Statement (Hind1 and English versions) showing reasons for delay in laying the papers mentioned at
item No. (lix) of (3) above.

[Placed in Library, See No. LT 8197/16/17]
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